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The Minister ol Commerce and 1b< 
dustry  (Shri T. T. Krishnamachari):
(a)  Government are aware that the 
handloom industiy is periodically faced 
with diflaculties urising out of accumu* 
iation of stocks.

(b) Yes, Sir.

(c) A statement is 4aid on the Table 
«f the House. [See Appendix III, an- 
nexure No. 53].

Shri K. P. Sinha: May I know. Sir, 
what steps are l>eing taken by Giov- 
«mment to  resuscitate the internal 
-market  and  expand  the external 
market?

Shri T. T. KilsfaBamaehari: This is a 
matter which is being dealt with by 
ihe AU-India Handloom Board. The 
•statement gives the resolution of the 
Board and the action taken by Grov- 
emment on the recommendations.

Shri K. P. Sinha: May I know, Sir, 
whether schemes of handloom industry 

liave "been *brought into operation in
community project areas?

Shri T. T. Krishnamachari: I  am
afraid I have to ask for notice.

Cfntrai. Cottage Industries 
LxPLRiMbM«. Unit

___  r Ch. Raghnhir Singh: 
^•\shri SDMf.

Will the Minister of Commerce and 
Industry be pleased to state whether 
‘Government have  disposed  of  the 
machinery and other equipments  of 
and the building  occupied  by the 
Central Cotton Industries Experimen
tal Unit at Hardua Gunj (Aligarh)?

The Minister of  Commerce  (Shri 
Sarmarfcar): Not  completely. Some 
machinery  of  the  "book  value  of 
Us. 40,000 remains stfll undisposed of 
£t Karduaganj.

Ch. Raghabir Singh: May I Imow the 
ireason for the delay?

Shii Karmariwr. We made an offer 
to  the  Governments  and private 
venties.  But fliey did not take fiiiliier 
stc9>s to buy. Therefor®, there lias been 
Ihis delasr.

Fchiwabd  Maskbts Commission

*656. Sardar Hnloun Singh: Will the 
Minister of Commerce ajid  Indnstiy
be pleased to state:

(a) whether  the Forward Markets 
Commission has started functioning by 
now: and

(b) wliether the personnel for  the 
commission under  the Forward Con
tracts (Regulation)  Act, 1952  have 
been appointed?

The Minister of Commerce and In
dustry  (Shri T. T. Krishnamachari):
(a) and (b).  Yes, Sir.

Sardar Hukam Sinŝ: May I know 
how many of the members of this 
Commission have been appointed?

Shri T. T. Krishnamachari: So far
only two members have been appoint
ed.

Indonesia

•657. Shri Pnnnoose: (a)  Will  the 
Prime Minister be pleased to  state 
whether it is a fact that three Indian 
nationals were shot dead in 1948  by 
Dutch Paratroopers  at Djambi,  In
donesia?

(b) Is it a fact that  at the instance 
of  the  Government  ©f  India,  the 
Netherlands  Government agreed  to 
pay compensation  to the heirs  and 
successors in India of one of the de
ceased, Mr. Ibrahim Hadji?

(c) If so. what  is the amoimt  of 
compensation agreed to by the Nether
lands Government and has this been 
paid to the wives and daughters  of 
Mr. Ibrahim Hadji?

(d) If not paid, what are the rea
sons for the delay?

The Prime Minister and Minister of 
External Affairs and Defence  (Shri 
Jawahaiial Nehm): (a) Yes.

(b)  The  Netherlands  Government 
agreed to pay  compensation  to the 
widow  and  daughters  of  Kollan 
Taramal Ibrahim HadH-




